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Research Seholll.l'\iblJll for Sa1IsbIt 

"'769. ShrI a.Jaa 5DJIa: Will tile 
Minister or Uwcatka be p1eased to 
"State the position as it obtains lIO'W re-
garding the scheme for gntlll!. of Te-
Rareh scholarships to the product. of 
traditional Sanskrit Pathshalas? 

The MiDlster of Education (Dr. It. L. 
Shrimali): The Central Sanskrit 
Board has recommended some ·candi-
dates for award of the scholarships 
and the names of those selected wil! 
be announced shortly. 

p_ .... from Ce)'JoD 

·770. Shri Subbiah AmbaJam: Will 
the Minister of FiDance be pleased to 
state: 

(a) whether Government have re-
duced the value of goods permitted to 
be brought by passengers coming from 
Ceylon to India; 

(b) if so, the value of the goods per-
m!ttcd; 

(C) whether representations hav~ 

been received from the Ceylon 
Chettiar Chamber of Commerce re-
garding the harassment caused to 
passengers by the Customs authorities: 
and 

(d) if so, the steps proposed to be 
taken to remove such harassment. 

The Deputy Minister of Finance 
(Shri B. R. Dhagat): (a) and (b). Th~ 

value of goods permitted to be import-
ed duty free a3 passengers' baggag~ 

has not been reduced. However. 
und<_~!' a nli.:):n~er;>rct3.~~:rn r;f the 1m 
pO'l Trade Control Public Notice 
No. 83 dated the 15th October, 1958, 
which did not apply to Ceylon, even 
passengers from Ceylon were being 
gran ted further concession of clearing 
Rs. 500 worth of goods on payment 
of duty but without an Import TradL 
Control Licence, if they had staye1 
out of India continuously for more 
than six months. This m'stake ha, 
been rectified and the concessioCl 
stopped since September, 1960. 

(c). No, Sir. 
(d). Does not arise. 

·7'71. Sbri P. C. ~: Will tI:Ie 
Minister of !UeeI, ..... ... I'tIeI lie 
pleased to state: 

(a) how many oil wells the 0,1 
India Private Ltd., has drilled up till 
now m the Bral~utra Vallely; 

(b) how mlmy of them have proved 
to be successful; 

(e) whether they have found any 
gas wells; and 

(d) what is the general progress at 
the drilling operations? 

The Minister of MiDea ... 011 (SIU't 
It. D. Malaviya): (a) 86 wells. 

(b) and (e). 68 wells are success-
ful at which 7 are gas wells. Beside] 
6 wells are awaiting further testing. 

(d) The general progress is satis-
factory. 

lIIIpIementation of Pay Seales 

.772 f Shri S. II. JlaDerjee: . L Shri Warior: 

Will the Minister of Finance be 
pleased to state: 

(a) whether new pay scales as re 
commended by the Pay CommissiO{l 
have been implemented in all the 
Central Government establishments; 

(b) if not, the reasons for this delay; 
anc! 

(c) steps taken by Gover-nment ill 
the matter? 

The Deputy Minister of Finance 
(Shrimati Tarkeshwari SJnha): (a) to 
(e). A statement is laid on the Table 
of the House. [See Appendix Ill, 
annexure No. -iJ. 
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